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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAB BENCH: HYDERABAG®® |

LA LNDL 514797
- Dated: 10-12=-98

PR, P

Between: .
8.V.Subbaiah, , <... Applicant. |
_.And _— |

1. The General Manager,.S.C. Ralluay,
Rail Nilayam, Sacunderabad

2. Divisional Railuay Nanager,(Parsunnel),
Hyderabad va;siun, 5.C. Railway, Secundarabad.

. . esssa Respondents.
Counsel far the Applicant:' fir .5.Rama. Krishna Rao. I

Counsel for the Respondents’ : Mr.K.Siva Reddy.

CORARM:
..THE HON'BLE MR.R.RANGARAJAN: MEMBER{A)
.. CLoee e 0 AND. e T e
THE HON'BLE MR.B.S+JAI PARAMESHWAR: MEMBER(J)
THE TRIBUNAL MABE THE FOLLOWING ORDER: - e

"Hegard Mr.5.Ramakrishné Rag, learned counsel for the applicant
and fr.K.Siva Reddy, learned S.C. for the respondents.

. The applicant will Smelt the reasons for not challenging thel|
reversion order issued in the year, '90 and tha respendents will alj
bfing tha recerds in thés connection. 1

Post this 0.A. on 17-12-98,

= - ‘!?VAﬂﬁﬁﬂ,”4fa
Deputy Registrar.

Copy ta:
1. The General Manager, 5.C. Rly.. Rail Nilayam, Sedtunderabad,

2. Divisional Reiluay Nanager(Persmnnel),
* Hyderabad Oivision, S.C.Rly., Sacunderabad. ]

3. Dne copy te Mr.S.Ramakrishna Rao,Advecate, CAT, Hyd. [
4. One copy to Mr.K.Siva Reddy,SC for Rlys. CAT, Hyd.
5. One duplicate copy. e
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" THE HON'BLE SHRI R.RANGARAJAN : M(A)
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THE HON'BLE SHRI B.S5.3AI PARAMESUWAR

i M(3)
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